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THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAIUI DESAI) (a) and (b). The Unit 
Trust of India is competent to formulate 
the Scheme without having to seek Govern-
ment approval therefor. The details of 
the scheme are being worked out by the 
Trust and will be finalised shortly in consul-
tation with the Ufe Insurance Corpo-
ration. 

INDIAN CItmrr TO AItAB 
CoUNTRIES 

1511. SHRI RAM KlSHAN GUPTA: 
Will the Minister of FINANCE be pleased 
to state : 

(a) whether India has extended credits 
to the Arab countries to enable them to 
step up their purchases from India; 
and 

(b) if so to what extent 1 

TIlE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAIUI DESAI ): (a) No, Sir. 

Ch) Does not arise. 
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OPIUM FACTORY AT NEEMtiCH 
IS14. SHIn S. S. KOTHARI: Will the 

Minis ter of FINANCE b';:pleased to refer 
to the reply given to Unstarred Question 
No. 1924 on the 8th June, 1967 and 
state: 

(a) the progress since made in the cons-
truction of Opium Factory at Neemuch 
(M.P.); and 




